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The 23" December 2024
S.0. 513 Date 31* December 2024 The Governor of Bihar is pleased to

categorize workers/employees on the basis of their skill into following categories on the
basis of the recommendation of the Bihar state minimum wage advisory board.

The period of two months from date of publication of this notification in the
official gazette is also decided herewith, during this period the persons affected or likely to
be effected can submit their objections or suggestions. If there is any objections or
suggestions can be submitted to Labour Commissioner, Bihar or can be sent on
Icbihar@bihar.gov.in through email. The objections or suggestions will be considered by
the State government after the expiry of period of three month.

(No-5/ M.W.- 40-15/2021 L&R-7114)
By the order of the Governor of Bihar,
Rajeev Ranjan
Joint Secretary.
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